\ 2341 TEM NO. 104 COURT NO. 6 SECTION |V

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NQO(s). 5591 OF 2006

K. J.S. BUITAR Appel lant (s)
VERSUS

UNI ON OF | NDI A AND ANR Respondent ( s)

(Wth appl n(s) for t aki ng addi ti onal docunent on record and

of fice report)

Date: 16/03/2011 Thi s Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE MARKANDEY KATJU
HON BLE MRS. JUSTI CE GYAN SUDHA M SRA
For Appellant(s) M. Seeraj Bagga, Adv.for
M's. Sureshta Bagga, Adv.
For Respondent (s) M. P.P.Mlhotra, ASG
Ms. Purninma Bhat Kak, Adv.for
Ms Anil Katiyar, Adv.
UPON hearing counsel the Court made the follow ng
ORDER
As prayed, list tonorrow, the 17th March,
2011.
(Parveen Kr. Chaw a) ( I'ndu Satija)

Court Master Court Master



